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Introduction of subjects in Humanities in
some kendriya Vidyalayas of Delhi

"™ZW. SHRI SYED SIBTEY RAZI: Will the
PRIME MINISTER be pleased to state;

(a) whether Government propose to
introduce subjects in humanity in the
Kendriya Vidyalayas in Pitampura, Shalimar
Bagh, Lawrence Road and Sainik Vihar in
Delhi during current session;

(b) if so, what are the details thereof and
the steps taken so far in this regard; and

(c) if not, what are the reasons therefor?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMANBHAI
MEHTA); (a) to (c) In accordance with the
existing policy of the Sangathan, the question
of introduction of a ne,, stream is considered
only after the X class results of the year are
declared provided * minimum of 20 students
need a particular stream and if Physical
facilities like class-rooms, laboratories etc.
are available. Kendriya Vidyalaya, Lawrence
Road is already having the Humanities
stream. The question of opening Humanities
stream in Kend--riya Vidyalayas at Shalimar
Bagh and Sainik Vihar can be considered only
if proposals are received after class X results.
Kendriya Vidyalaya, Pitampura is being
upgraded upto class X during the current
session and as such the question of
introduction of any stream at this Vidyalaya
during this academic year does not arise.

Non-payment of salaries to the staffby
recognised and aided schools 111Delhi

1381. SHRIMATI MIRA DAS:
DR. BAPU KALDATE:

Will the PRIME MINISTER be pleased to
state;

(a) whether Government are aware
that some Government  recognised
and Government aided schools in
Delhi do not pay salaries to their staff
regularly;

(b) if so, what are the details in this
regard; and

(c) whether it is a fact that some schools
have deducted income tax dues from the
unpaid salaries of the teachers in spite of
their  declaration, duly supported by
documents?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMANBHAI
MEHTA); (a) and (b) One such case in
respect of Baba
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Saheb Ambedkar Secondary School, Rani
Jhansi Road has been reported to the Delhi
Administration.

(c) Delhi Admn, has received complaints
from one such school regarding deduction of
income tax from unpaid salary of teachers.
Report of action regarding deduction against
unpaid salaries of teachers by the school
authority taken/proposed to be taken by Delhi |
Administration is being collected and will be |
laid on the Table of the House. '
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